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that the applicant joined ths Rallway Service Engiresring

epartirsnt on S¢ ablutk 22.4.19255 and cont inusd £o work
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from 12441259 and continued cn sick list for guike

& long time das o aye trouble. He was declared £it on

he was advized £0 e contimied on leave +©ill zuch t ime

an alteirnat ive gasetitced post in non-technical catagory

cont inied to work in Group 'B'Eost of Asaistant Iasp
gngineer zince D2oamizer 19586 £ill hig vebiremesnt as
on 3031933, but the rezpondsnt 17122 haz shaown the
ranls of the applicant asz CPWI and his pay at Rz.3400/-

per mornth in £he FPO a3 abt Aanemure A-1. He having

Izen denisd £he rzhiral Lenefits of Class-II gasetitaed
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of Assistant Lngin:

as a stop-gap-arrangermsint pending finalisation o
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regular fansl cf Grous 'B' Fosts of Asgistant Enginsers

vide corder dated 18.10.1985 (Anm:.P=1). In the same

positicn he was transferved Lo Tijain vide anmr.a=2.

The applicant having nct pagsed the selecticn test

meant £or Group B Poshs of the Assistant Enginser

held in 193362 and 1290«91 and patnel aotifisd on 20.2.R9
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and 20.3.%1, the applizant bsing the junicr-most Group
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'B' edlhics Assizkant Brnginzer belonging to general

communlty was reverted £o Group 'C!' post vide order

dated 5.8.90 (Angscurs R-3). Similarly, all aAssistant

Engineers worliing on adhcs hasis were also reverted

teen aszaarted by thz respondents that the applicant
retirzd on J0.6.19%0 from the post in Grow) 'C!' cadre
of CPWI and that he was Arawing a pay of R3.3500/-

Weeoefe 141.1991 which he wasz drawing prisr ©o his

superanuation vide ocrder dstsd 30.2.92 (Amw .P=6) , It
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arpeared on behalf of the apgplicanit, henoe argamsi

on nerit were heard.

110275 /90 H oo JMishra Vea. Censral Manager and others,

whersin he has sought csgalar promot ion £o the post of

challenced his ovder of reverzion dated 16.10.26

(Aores J=1) nor hal zeen abkls &0 substant iate that
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scale of R3.2000-3500 (kP) till his date of
superanuat ion is without any sabstance . Morsovelr
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when he haz onie anoroadhed a competent court. £o

claim his regular prome -t ion on the poat 0f AsgS istant
Engincer and having failsd to sur:ceeﬁ in it, he is

there is multiplicity f relicfs clainwed in th ig O&
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Se For all tha aforesaid wzazons, I fird that

there is no substance in this ©Oa, which is dismigsed

with no orxrder as 0 208kt S.
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